o
DAY TO DAY REPORT OF PREVENTIVE MEASURES IN THE

BACKDROP OF
IMPENDING THREAT OF COVID - 19

DATE: 25/3/2020
a Video Conferencing with the District &

[, Today at 11.15 AM,
in the

Sessions Judges of all the Judgeships of the State of Bihar was held

Visitor Room, wherein Registrar General —and other officers of the Registry

interacted with them to ascertain the current position of their respective

District in the backdrop of Covid -19.

2. In course of interaction, it was conveyed by almost all the District &
Sessions Judges that situation in their District is normal and there is no any
report of further death of crows/birds. However, the District & Sessions
Judge of Motihari, has reported that one dead crow near the Colony of
Judicial Officers was found and that was taken away by the team of the
Animal Husbandry Department for biological test.

3. It was general saying by all the District & Sessions Judges that due to
lockdown announced the Central Government and the State Government, very
few staff are reporting to the office. It was also conveyed by them that there
is general complaint of the staff that police administration are creating
hindrance in reaching to the Office. In this connection, the Registrar General
has directed all the District & Sessions Judges to provide ID CarD to all the
staff of the Civil Courts and prepare a list of roster arrangement  with
Skelton number of staff with their mobile number everyday and a copy thereof
be forwarded to the respective District Magistrate and the  Superintendent of

Police of the District in order to avoid inconvenience to the staff reporting:

the duty.
5. Registrar General has also issued a letter to all the E

Judges of Bihar, to ensure presence of minimum nu
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come to the office, will remain in their homes and hay
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